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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CP/TCP/CSP/CSA/l\“C/SP/TCSA/No. 6 /(MAH)/20_[.7-

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 12.04.2017

NAME OF THE PARTIES: M/s. gowat{? bad Hoidu\/u A
LV

| nvedtenls +. L.

SECTION OF THE COMPANIES ACT: _ Gl8© -39 OF THE
Companies Act 1956/2013/1 & BP Code 2016.
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M. K. Shrawat (2T /)
Member (Judicial)
Govt. of India
National Company Law Tribunal
Mumbai Bench, Mumbai
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